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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.v[-17l2o1st? 1z 7 ta

Shri Kaushik Kumar Sharma,
It.Registrar (Vigilance),
Gauhati High court,
Guwahati.

Shri Aditya Hazarika,
District & Sessions ludge,
Hojai at Sankardev Nagar. il-

DatedGuwahatithe 1- Ser,(embet,2)2l

casual leave along with headquarter leaYe pemission.

Your letter dtd. 31.08.2021.

Sir
With reference to the above, I am directed to inform you that you have been

granted casual leave on 31.08.2021 along with station leave permission, till the moming of

01.09.2021, as prayed for.

Yours faithfullY,

sdl-

,T.REGISTRAR (VIGILANCE)
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Copy to

The Poect Manager, Gauhati High Court.
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